Calcutta High Court (Appellate Side)

Peonbook Report From 08-06-2021 To 08-06-2021 For (All) Maincase & (All)

Pending : 61 and Disposal : 0

S| No. Case No. Cause Title

Date of Registration

1 FMAT/372/2021 08-06-2021 ANINDYA JHA VS SANJIT JHA AND ORS
Advocate: AMARNATH AGARWALA

2 CPAN/399/2021 08-06-2021 MATHURAPUR NIVEDITA MAHILA SAMITY AND ANR. VS DEBASHISH GUHATHAKURTA
Advocate: KARUNAMOYEE SAMANTA

3 CPAN/400/2021 08-06-2021 SOUMITRA KUMAR VS MRINAL KANTI DAS AND ORS.
Advocate: RAJDEEP BHATTACHARYA

4 MAT/568/2021 08-06-2021 MA CHANDI DURGA CEMENT VS DAMODAR VALLEY CORPORATION AND ORS.
Advocate: MOUMITA GHOSH

5 MAT/569/2021 08-06-2021 INDIAN OIL CORPORATION AND ANR. VS B.S.ENTERPRISE AND ORS.
Advocate: AMIT KUMAR NAG

6 C0/1186/2021 08-06-2021 ARATI ASH VS ANADI KUMAR DAS AND ORS.
Advocate: DEBANIK BANERJEE

7 CRR/1348/2021  08-06-2021 BHARATI GHOSH AND ORS VS STATE OF WEST BENGAL
Advocate: SUJAY SARKAR

8 CRR/1349/2021 08-06-2021 VINAY MISHRA VS CBI AND ORS
Advocate: SUNITA NASKAR

9 CRR/1350/2021 08-06-2021 ANUPAM KARMAKAR VS SHREYA BHOWMICK (KARMAKAR)
Advocate: ASIT BERA

10 CRM/3949/2021 08-06-2021 SAYED SEKH @ MD SAYED SEKH @ SAYET VS STATE OF WEST BENGAL
Advocate: PARTHA SARATHI DAS

11 CRM/3950/2021 08-06-2021 DILDAR SHAIKH AND ORS VS STATE OF WEST BENGAL
Advocate: Asraf Mandal

12 CRM/3951/2021 08-06-2021 SAHIDUL MOLLA VS STATE OF WEST BENGAL
Advocate: ANINDYA GHOSH

13 CRM/3952/2021 08-06-2021 HRIDAY MONDAL AND ANR VS STATE OF WEST BENGAL
Advocate: Asraf Mandal

14 CRM/3953/2021 08-06-2021 NURJAHAN BIBI VS STATE OF WEST BENGAL
Advocate: SUDIP GHOSH CHOWDHURY

15 CRM/3954/2021 08-06-2021 EBADUL FAKIR@IBADUSH FAKIR VS STATE OF WEST BENGAL
Advocate: Asraf Mandal

16 CRM/3955/2021 08-06-2021 SANJAY PASWAN@LALA VS STATE OF WEST BENGAL
Advocate: SUDIP GHOSH CHOWDHURY

17 CRM/3956/2021 08-06-2021 TOHIBUL MONDAL ALIAS TAYBUL MONDAL VS STATE OF WEST BENGAL
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CRM/3957/2021

CRM/3958/2021

CRM/3959/2021

CRM/3960/2021

CRM/3961/2021

CRM/3962/2021

CRM/3963/2021

CRM/3964/2021

CRM/3965/2021

CRM/3966/2021

CRM/3967/2021

CRM/3968/2021

CRM/3969/2021

CRM/3970/2021

CRM/3971/2021

CRM/3972/2021

CRM/3973/2021

CRM/3974/2021

CRM/3975/2021

Date of Registration

08-06-2021

08-06-2021

08-06-2021

08-06-2021

08-06-2021

08-06-2021

08-06-2021

08-06-2021

08-06-2021
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08-06-2021

08-06-2021
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08-06-2021

08-06-2021

08-06-2021

Cause Title
Advocate: Asraf Mandal
SUBRATA KUMAR MALLICK VS STATE OF WEST BENGAL

Advocate: SOUMIK GANGULI
BIKASH MONDAL VS STATE OF WEST BENGAL

Advocate: DIPAYAN KUNDU
MONORANJAN GHOSH @ KALI VS STATE OF WEST BENGAL

Advocate: SUDIP GHOSH CHOWDHURY
JANE ALAM SK@JANAI VS STATE OF WEST BENGAL

Advocate: SUJAY SARKAR
BINOD CHOUHAN VS STATE OF WEST BENGAL

Advocate: SUDIP GHOSH CHOWDHURY
MD MOKTAR ALI@MD MUKTAR@DHANUA@SAKIL VS STATE OF WEST BENGAL

Advocate: SUDIP GHOSH CHOWDHURY
JAYANTA BARMAN AND ANR. VS STATE OF WEST BENGAL

Advocate: SUDIP GHOSH CHOWDHURY
SK KALAM VS STATE OF WEST BENGAL

Advocate: SUDIP GHOSH CHOWDHURY
SATYABATI SANTRA VS STATE OF WEST BENGAL

Advocate: SUDIP GHOSH CHOWDHURY
SANJAY RAJBANSHI @ HIDDA AND ANR. VS STATE OF WEST BENGAL

Advocate: SUDIP GHOSH CHOWDHURY
BISWANATH MONDAL AND ORS VS STATE OF WEST BENGAL

Advocate: Asraf Mandal
ANKIT TEWARI VS STATE OF WEST BENGAL

Advocate: SUDIP GHOSH CHOWDHURY
SUVANKAR@SUBHASKAR BAGDI AND ORS VS STATE OF WEST BENGAL

Advocate: PAMPA DEY (DHABAL)
TOMIRUL SK@TAMIRUL SK VS STATE OF WEST BENGAL

Advocate: SOMNATH ADHIKARY
SILU SK. @ MD SHILU SK. VS STATE OF WEST BENGAL

Advocate: SAGAR SAHA
MANIK DAS @ MANICK DAS VS STATE OF WEST BENGAL

Advocate: ARUP SARKAR
ANNAPURNA MAITY AND ORS VS STATE OF WEST BENGAL

Advocate: SANDIP KUMAR MANDAL
PINTU BHATTACHARYA VS STATE OF WEST BENGAL

Advocate: AJAY DAS
ABIR DAS @ BITAN DAS VS STATE OF WEST BENGAL
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CRM/3976/2021

CRM/3977/2021

CRM/3978/2021

CRM/3979/2021

CRM/3980/2021

CRM/3981/2021

CRM/3982/2021

CRM/3983/2021

CRM/3984/2021

CRM/3985/2021

CRM/3986/2021

CRM/3987/2021

WPA/10598/2021

WPA/10599/2021

WPA/10600/2021

WPA/10601/2021

WPA/10602/2021

WPA/10603/2021

08-06-2021

08-06-2021

08-06-2021

08-06-2021

08-06-2021

08-06-2021

08-06-2021

08-06-2021

08-06-2021

08-06-2021

08-06-2021

08-06-2021

08-06-2021

08-06-2021

08-06-2021

08-06-2021

08-06-2021

08-06-2021

Advocate: MRITYUNJOY CHATTERJEE
MAMUN RASID@BOGHA@MANON SK VS STATE OF WEST BENGAL

Advocate: JISAN IQUBAL HOSSAIN
MD. KABATULLAH BISWAS @ BAPI BISWAS AMD ORS. VS STATE OF WEST BENGAL

Advocate: BENAJIR HASNA
JAYANTA MONDAL VS STATE OF WEST BENGAL AND ORS.

Advocate: MD. KALAM
SK. NABI @ SEKH NABI VS STATE OF WEST BENGAL

Advocate: SANJIBAN KUMAR DAN
MD. NIYAZUDDIN VS STATE OF WEST BENGAL

Advocate: NOOR ALAM
GURUPADA MANNA VS STATE OF WEST BENGAL

Advocate: SK. SAHJAHAN ALI
KHADI MANNA VS STATE OF WEST BENGAL

Advocate: SK. SAHJAHAN ALI
BIDYUT SEN @ BIDYUT KUMAR SEN AND ORS. VS STATE OF WEST BENGAL

Advocate: PARASHAR BAIDYA
AFJAL HOSSAIN MALI @ AFJAL MALI VS STATE OF WEST BENGAL

Advocate: SK. ABUMUSA
LOKESH GORAI VS STATE OF WEST BENGAL

Advocate: Puja Goswami
PARIJAN BIBI VS STATE OF WEST BENGAL

Advocate: SK. ABUMUSA
HUMAYUN KABIR @ AJIMUL SK. VS STATE OF WEST BENGAL

Advocate: PARTHA SARATHI GHOSH
SUBIR GHOSH VS STATE OF WEST BENGAL AND ORS.

Advocate: SATRAJIT SINHA ROY
ADITYA TRANSLINK PVT LTD VS STATE OF WEST BENGAL AND ORS.

Advocate: SUDIP GHOSH CHOWDHURY
DEBDULAL MAITY VS STATE OF WEST BENGAL AND ORS.

Advocate: ANANDA GOPAL MUKHERJEE
SUBRATA DAS AND ANR VS STATE OF WEST BENGAL AND ORS.

Advocate: DEBARATI CHOUDHURY
RUDRA NARAYAN MISRA VS WEST BENGAL BOARD OF SECONDARY EDUCATION AND ORS

Advocate: NIBEDITA PAL
SOFIOUR RAHAMAN VS STATE OF WEST BENGAL AND ORS.

Advocate: CHITTAPRIYA GHOSH
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WPA/10604/2021

WPA/10605/2021

WPA/10606/2021

WPA/10607/2021

WPA/10608/2021

WPA/10609/2021

WPA/10610/2021

Printed On 08-06-2021

Date of Registration
08-06-2021

08-06-2021

08-06-2021

08-06-2021

08-06-2021

08-06-2021

08-06-2021

Cause Title
MILAN DAS VS STATE OF WEST BENGAL AND ORS.

Advocate: SURYA MAITY
ASOKE KUAMR HAZRA VS STATE OF WEST BENGAL AND ORS.

Advocate: DEBDIP ADHIKARI
MOUTUSI GHOSH NEE PAL VS STATE OF WEST BENGAL AND ORS.

Advocate: SUMITAVA CHAKRABOORTY
AMIT KUMAR GHOSH VS THE ELECTION COMMISSION OF INDIA AND ORS

Advocate: DEBAJYOTI DEB
NARESH KOTHARI AND ANR. VS PUNJAB NATIONAL BANK AND ORS.

Advocate: VISWARUP ACHARYYA
BISWAJIT SAHA VS STATE OF WEST BENGAL AND ORS.

Advocate: PROSENJIT MUKHERJEE
SK. MOKTAR ALAM VS STATE OF WEST BENGAL AND ORS.

Advocate: DEBABRATA CHAKRABORTI



